Annexure-1

Name of the corporate debtor:P K SALES COMPANY PVT LTD; Date of commencement of liquidation:10.10.2018; List of stakeholders as on: 18.01.2019

List of secured financial creditors

(Amount in X
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1 [Karnataka [L85110KA1924P [08.11.20 [49,09,03,4 }49,09,03,43 [Secured 149,09,03.,4 |Yes Building [0 99.92% 49,09,03,431/10 0 0
Bank Ltd |[LC001128 18 31/- 1/- 31/- -
b [Bank Of 15.01.20 [3,59,617/- |3,59,617/- [Secured [3,59,617/- [YES CAR o 108% 359,617/~ |0 0 [Asset is not
Baroda 19 handed over
to Liquidator|
by CD




